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IN THE C.RIRAL ADMINISTRADIV. TRIBUNAL

NEW BUMBAY 3EHCH
CIRCUIT SITTING AT NAGPUR - - - - \

Cohe W04 367/86 | C
TJAe Noo X&HIET 19%0 .

"1‘5“

Devendra Nath & Ors. 'pgtitxomr

— - ———

)
Mr.Mohan Sudame e AQVOCHtE fOr tho Potitioner(s)

RIS o~ N

v/s,

State of Maharashtra & Union of mgpom,nt
India.

Mr.G.K.Nllkanth for reSpondent No.1 :
—— Advocate for the Respondent(s)

e
Mr.Ramesh Darda for respondent No.2

s -

-

CORAN 3
The Hon'blo Mye G.Sreedharan Nair,Vice-Chairman
The Hon'ble Mre I.K.Rasgotra,Member(A)

1. Uhother Rop Of loccl papera may be sllowed to seo the
Juiigement?

e |
2. 7o be referred to the Reporter or ot 7 <

i" Judgepont ?
4o Whather 1t nseds to beo circulated te other Benches ef the

CC Tridunel ¢ Dk

3¢ lhathar thoir lgizps wish to sce the fair copy of the
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BEFORE THE CENTRAL ADMINISTRATIVE TRIBUNAL
NEW BOMBAY BENCH
CIRCUIT SITTING AT NAGPUR

0.4.367/86
Devendra Nath & Ors. ee Applicants

Vs,

1. The State of Maharashtra \

through

.the Revenue and Forest Dept.,
Mantralaya,

Bombay.

2. Union of India
through
The Ministry of Forests,
Govt. of India, ' .
New Delhi., : .. Respondents .

-Coram: Hon'ble Shri G.Sreedharan Naif,Vice-Uhairman

Hon'ble Shri I.K.Rasgotra,Member(A)

Appearances:

.1. Mr .Mohan Sudame

Advocate for the : .
.Applicants.,.

2. Mr.G.K.Nilkanth

‘ Advocate for
respondent No.2

3. Mr.Ramesh Darda
Advocate for
Respondent No.3

ORAL JUDGMENT: Date: 10-8-1990
IPer G.Sreedharan Nair,Vice=Chairman]

Advocate Mr.Mohan Sudame makes a

prayer for adjournbent on behalf of the applicants.

2. Advocate Mr.G.K.Nilkanth and Mr.Ramesh
Darda submitngké-reliefs claimed by the applicants
have actually been allowed. It is stated that the
applicants have been actually confirméd before the
filing of this application and that immediately after
the application is filed they have also been promoted -
to the Senior Time Scale of the Indian Forest Service.

3. - In the 01rcumstance we do not thlnk that

the application deserves to be adaournedC-The appllcatlon

‘ \P
(I.K.RASGQTRA) '797‘37" (G .SREEDHARAN NAIR)
Member (&) - Vice~Chairman



